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RECORD OF PROCEEDI NGS

Crimnal Appeal No(s).345/2000

Sandeep Appel | ant ('s)
VERSUS

State of Haryana Respondent ( s)

W TH

Crl. A Nos. 346- 348/ 2000
Crl. A No. 349/2000
Crl. A No. 350/ 2000
[ HEARD BY HON BLE SHAH AND DORAI SWAMY RAJU, JJ. ]

DATE: 26-2-2001 These natters were called on for pronouncenent
of Judgnent today.

CORAM :

HON BLE MR, JUSTI CE M B. SHAH
HON BLE MR, JUSTI CE S. N. VARI AVA

For Appellant (s) Nar esh Bakshi, Adv.

Ravi P Wadhwani, Adv.

Bal bir Singh Gupta, Adv.

For Respondent (s)

Ms.
M.
M. JD Jain, Adv.
M
M. Mahabir Singh, Adv.
M

Tara Chandra Sharmm, Adv.

ORDER

Hon’ble M. Justice MB. Shah pronounced the Judgnment of the
Court.

The appeals are dismssed in ternms of the signed Judgnent
convicting Al and A3 and acquitting A2 and A4.

. SP1

(D. L. Chugh) (K. K. Chadha)
Court Master Court Master

NON- REPORTABLE
(SI GNED JUDGVENT (W TH STENCILS) 1S PLACED ON THE FI LE)



